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AN MATTER
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RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (G vil) No.6519/1999

(From the judgment and order dated 23.4.98 in Rev.No. 4062/97
of The High Court of Punjab and Haryana at Chandi gar h)

SHASHI JAI'N Petitioner (s)
VERSUS

TARSEM LAL & ANR Respondent (s)

(Wth appln. for substituion of Lrs. of deceased R-1 and c/del ay
in filing appln. for substitution)

Date : 30/04/2001 This Petition was called on for hearing today.

CORAM :

HON BLE MR JUSTICE V. N KHARE

HON BLE MR JUSTI CE N. SANTOSH HEGDE
For Petitioner (s) I n- Person

M. M Krishnamani, Sr.adv.
M. Raj esh Sharnmm, adv.

Ms. Shal |l u Sharma, adv.

M. Goodw || | ndeevar, Adv.

For Respondent (s)

UPON hearing counsel the Court made the follow ng
ORDER

Leave granted.
Li berty to nention.

Let the applications be considered at the
tinme of hearing of the appeal.
. SP1

(Al ka Dudej a) (S. Krishnan)
Court Master Court Master



